NATIONAL COMPANY LAW TRIBUNAL
~ AHMEDABAD BENCH
 AHMEDABAD

1A 279/2017 In C.P. No. 6/441/NCLT/AHM/2017

Coram: Present: Hon ble Mr BIKKI RAVEENDRA BABU

MEMBER JUDICIAL

= ATTENDANCE CUM ORDER SHEET OF THE HEARING OF AHMEDABAD

BENCH OF THE NATIONAL COMPANY LAW TRIBUNALON 19.09. 2017

‘Name of the Company: ~ Shruti Power Projects Pvt. Ltd.

_Sectio'n of the Companies Act:  Section 178(1) of the Companies Act, 2013

S.NO. NAME (CAPITAL LETI'ERS __DESIGNATION  REPRESENTATION ___ SIGNATURE

LDSUAN D AHAM  Aduscadt  ReMMoner  Ppeem

2.

ORDER

[earned Advocate Mr Ishan Shah present for Apphcant None present for ROC in

IA 279/20 17.

At request of Learned Counsel for Applicant.

© List the matter on 20.09.2017. - . -/ M‘Q" >—

BIKKI RAVEENDRA BABU
"MEMBER JUDICIAL

Dated this the 19th day of September, 2017.



